
RAIASTHA N HIGH COURT, ODHPUR

o ER
No. Estt. ( RJS)/9sl2019 Date | 05.11.2019

Following Judicial officers are hereby appointed/posted as Presiding offlcers of

the vacant Courts shown against their names in addition to their own dutles till further

s. Name of officers with present post to
whom additional appointment is to be
given in addition to their own duUes.

SARVA SHRI/DR. :

Nam€ of Vacant Court(s)

1 2 3
BHILWARA JUDGESHIP

1 SHAILESH.]ARIA
ADJ NO,1, BH1LWARA

ADI, GANGAPUR (BHILWARA)

KARAULI JUOGESHIP

2 RA]EEV DATTATRAY
C] & JIY, SRII{AHAVEERJI (KARAULI)

CJ & JM, NANDAUTI (KARAULI)

SIKAR TUDGESHIP

3 IVANOI KUIVAR SONI
AD], SRIMADHOPUR (SIKAR)

ADJ, DANTARAN4GARH (SIKAR)

NOTE r-
1. The oflicers shall drspose off minimum 40% additional

work as per circular of standard ol work.
2. The o,ficers who have been appolnted as P.O. of out

lying Courts in addrtron to therr own duUes shall hold
Court at the respective places at least for three days
in alternalive week.

3, The cases in which accused are in clstody or there
are direction of higher Court for time bound disposal
of Ldse shall be decideo on pnoflty bas s.

BY ORDER,

REGI GENERAL

No.Estt.b2(v) 1/W Al z0,.g l Lo439 Date | 0s.11.2019
Copy forwarded to the following for information and necessary actton:-

1.Th€ Registrar-Cum-Princ pal Secretary to Honble Lhe Chref tustice. Rarasthan High Court,
Jod hpu r/ Bench/ laipur.

2.The Secretary to the Law lvlin ster, Government of Ralasthan, taipur.
3.P.S. to All Hon'ble Judges at lodhpur.
4.The Principal Secretary to the Government, Law Department-Cum-Legal Remembrance.

Rajasthan, laipur.
5.The Secretary to the Government of Rajasthan, Deptt. of GeneraL Admin stration(Gr.2), laipur,
6.The Secretary, Lokayukta, Sachivalaya, Ja pur.
7.The Accounlant ceneral, Rajasthan, Jaipur.
8.The Registrar General/Registrar(Vig.)/(Admn.)/(Rutes)/ (Ctass.)/(Exam.)/OSD(F&I)/(Judrciat)

RaJasthan Hi9h Court, .lodhpur and Regjstrar hq. At Deth .

9.The Regrstrar (Admn.), RalasLhan High Court Bench, Jaipur with the request to distribute the
copies of this order to all the Hon'ble Judges sitt ng at laipur through p.S., Iyember Secretary,
Ralaslhan State Lega Services Authorjty and all the ludlcrat Omcerc posted in the Reg stry;i
lalpu r Bench, Jarpur.

10.Alllt. Registrars/ Deputy Registrars, Rajasthdn Hrgh Co!rt, lodhpur/ Bench,laipur.
ll.Concerned Dtsrnct & Sessions Judges with the request to serve/circulate the copy of this order

to the concerned Courts/Ofncers,.Treasury Officers as per direction issued vide this office letter
No 17022 dated 08.10-2015.

12.The Director, Ralasthan StaLe Judtcial Academy, Jodhpur.
I3.A.O.J., Classrfrcation Section (Website), Rajasthan High Court,lodhpur/Bench, laipur.
Personal File/
Conf ./Accounts/General/
Sub.Court/Stattstics/Computer Cell RIS Leave/
lr.Actt./Bu lding Cell
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